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SUPREME COURT OF I NDI A
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Petition(s) for Special Leave to Appeal (Civil)...... /2011
CC 15143/ 2011

(From the judgenent and order dated 06/01/2010 in
No. 19302/ 2001 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE CF U.P. & ANR Petitioner(s)
VERSUS
NANWA Respondent (s)

(Wth appln(s) for c/delay in filing SLP,c/delay in refiling SLP and
of fice report ))

Date: 14/10/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA

For Petitioner(s) S.R Singh, Sr. Adv.

Ardhendurmaul i Kumar Prasad, Adv.

Manoj Kumar Dwi vedi, Adv.

A. K. Prasad, Adv.

@unnam Venkat eswara Rao, Adv. (Not present)
For Respondent (s) J.N. Dubey, Sr. Adv. (Caveator)
Meenesh Dubey, Adv.

S.R Setia, Adv. (Not present)
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

As requested by | earned senior counsel appearing for

the petitioners, hearing of this petition is adjourned for
six weeks to enable his clients to file the copies of the
wit petition and the witten statenent filed in the High
Court as also the Report of the Special Oficer produced
before the H gh Court.

(Parveen Kr. Chaw a) (Phool an Wati Arora)
Court Master Court Master



